TO 3R PUBTISEED IN PART IT SECTICN 3(ii) OF H GAZETTE OF LDIA
 GOVITRIANT OF MPIA

{ DEPARTIRIT OF TOVINUE 2D BANKING )

HTY DHLAT: T 23rd Feljruary, 1977.

[4RCN-N" N

MATTRICATICN

kN Y e i
DEOE B

i

NG, 1664 (7.Fe,404/39/77-1TCC) ¢ In ewercise df the povers conferred
by Stb-¢lause {1ii) of Tlause (44)of Section |2 of the Income=tex
2%, 1961 (43 of 1961), the Central Governme‘% hereby suthorises

P,R.Mathore, who is & Gazetted Officer the Central
ment, 40 erercise the pewers of a Tax Rgcovery Officer
L the seid febe

Ea Thia Notificetion shall come into fo;;; wiﬁh effect from
the date Shri F.R.Wathare bakes over as & Recovery Officer,

sd :
( vaﬁmw b ASRARAN )
DAPUTY SECIATARY 10 R GOYERNMENT OF TNDIR
ae Manager,
Government ¢f India Press,
HWow Delki,

Ho,1664 (¥ ,1e,404/39/71-1T0C) 2

Cony ferwarded too~

1, The Comrisricmer of Imcome-tox, Gujarat 1L, fhmedebads

2, 411 Directors of Insmection izelnding RI{GWS), New Delhi,
3, The Comivrniler & huditor Genernl of India, Mew Delhi,

4, The Chis? lcorsiery, Guvernment of Gujaratll, fhrmedabad,

L5

8o The Accommitani Gereral, Gujarat, [hwedabadi

e The Joint Becretary and legal fAdviscr, Migistry of
Law, New Delhi,

7e Bulletin Secticn (5 conies),

8o Guard Pile,
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70 BE TURFLISHED IN BART IT SECTICN 3(11)__;}3 TR GAZETTE OF UDIA
GOVIRIRENT OF DBIA -
( DEPARTVENT OF RIVINUE AND BAMKING )
: 10T DELET: T 23rd Febroary, 1977

MOTIRTCATION

NO. 1664 (F.¥0,404/39/77=-IT0C) ¢+ In exercise! of the povers conferred
by Sdb—clanse {i1ii) of Clause {44)of Sectiop 2 of the Income—tax
Azh, 1961 (43 of 1961), the Central Govermmept hereby suthorises
Hhei PoR.Mathare, vhe is a Gazetted Cfficer pf the Central

wroment, 0 exercise the powers of a Tax Pecovery Cfficer

2 This Notificetion shall ceme into forpe with effect from
the date Bhri F.R Wathare takes over as a Tpx Recovery Officer,

| sd/- :
{ B VEMLAZERAHAN )
DIFUTY STCDAMATY 10 TEE GOURRNMINT OF INDIA

Tie Manager,
Governmens ¢f India Tress,

Wew Delkhi,

Wo,1664 (F.Me,404/39/77-1100) ¢

Copy ferwarded tot-

1, Tae Comziscicner of Income-tex, Gujarat [ITI, Ahmedebad,
2o £11 Direcdort of Inspecticn inelwding D ({}8-}5), ¥ew Delhi,
3, The Compivnliar & fnditor Genersl of India, New Delhi,
4o The Chizf looretery, Guvermment of Guienat, fhredabad,
£o 'The Arcoumvarni General, Guiarat, Jhredabad,
8, The Joint Secretary and Iegel Zdviser, Ministry of

faw,; Mew Delhi,
7. Bnlletin Secticn (5 cories),
8o Guard File,
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